1165 Oral Answers

oY gt ;Y e 2, F40TE 92
FHIT GATT FFTL T TIFT FT 4T |

WY W TR A, T g
TR ¥ 9z 70 fear wom g fw
5fe TroraE & afz #1 TEAw 2 2,
A1 /T 3 5% A FT I FAL I3 2,
wufed odl sqaeqr 7 518 7 w9 F
AT § af mEAT A 7

sit gt : o FR2ET FY A wradt
el fraramgi g

Heart Foundation
.i-.
253 Shri Shree Narayan Das:
"9 Shri Radha Raman:

Will the Minister of Health be
pleased to refer to the reply given to
Starred Question No. 569 on the 17th
August, 1961 and state:

{a) whether the Heart Foundation
has since been established for con-
ducting research in heart diseases;

(b) whether Government have as-
sociated themse!ves in any way with
the venture;

(c) whether the Foundation has
applied for any aid or grants; and

(d) it so, the response from Gov-
ernment?

(The Minister of Health (Shri
Karmarkar): (a) No, Sir.

(b) and (c). The Government of
India have not been approached.

(d) Does not arise.

Shri Shree Narayan Das: May 1
know whether the Government of
India have any proposal for such a
Foundation and, if so, the nature of
the proposal under consideration?

Shri Karmarkar: As I said, we have
not yet been approached. But if we
are, we shall consider the question on
its merits,

Shri Shree Narayan Das: My ques-
tion was whether the Government of
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India themselves are considering any
proposal to have such a Foundation,
at government level.

Shri Karmarkar: No, Sir.

Shri 8. M. Banerjee: May 1 know
whether it is a fact that heart cases
are on the increase—have, in fact,
already increased—and, if so. what
steps are being taken by Government
to have extensive research conducted
with a view to checking such heart
cases?

Shri Karmarkar: The broad research
is being undertaken. But in order to
avoid heart disease the obvious
remedy is that people shouldq worry
much less about matters about which
they should not worry at all, and
they should take regular walks
every day.

Siliguri Rail Mishap

*254. Shri Indrajit Gupta: Will the
Minister of Railwzys be pleased to
refer to the reply given to Starred
Question No, 374 on the 11th August,
1961 and state:

(a) whether the claims arising out
of the Siliguri rail mishap have now
been disposed of;

{b) if so, the number of claims
received, their tota] wvalue and the
decision taken thereon; and

(¢) whether the investigation into
possibilities of sabotage has been
completed and the findings thereof?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) and (b).
No, Sir. The claims arising out of
this accident are yet under disposal
by the Ad hoc claims Commissioner
appointed for the purpose. 67 claims
to the value of Rs. 2,37,428.25 nP.
have been received by him and are
under adjudication.

(c) The Government Inspector of
Railways has already completed his
enquiry and given his finding that
the accident was due to sabotage.
Police investigation iz proceeding,

Shri Indrajit Gupta: May I know,
Sir, how long, it is expected it will
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take to di.pose of these claims, and
whether these demands will be consi-
dered at the new higher claims rate
wur at the old claims rate?

Shri Shahnawaz Khan: Sir, the
Claims Commissioner takes his own
time. He is not under the control of
the Railway Ministry. He has got to
verify each claim,

Mr, Depuiy-Speaker: What about
the second part of the question?

Shri Shahnawaz Khan: About the
second part, Sir, they will be paid in
accordance with the existing rules.

Shri T, B. Vittal Rao: The hon
Munister stated that the Government
Inspector of Raillways has completed
his enquiry. Only two days ago I had
been to the Library and I asked for
a vopy of the report. I was told that
the report was not available. In
view of the discussion that is going
to come up before the House, may I
know whether that report will be laid
on the Table of the House?

Shri Shahnawaz Khan: The Gov-
crnment Inspector of Railways is an
officer of the Ministry of Transport
and Communicatiens, and it is for
that Ministry to say whether it will
do so or not.

Shri Braj Raj Simgh: You have got
the report now.

Shrimati Renu Chakravartty: May
I know whether the findings of the
Railway Inspector will be subject to
scrutiny by the police? The hon.
Minister said that the police are still
continuing their investigation. May
1 know whether the final report will
be based on the findings of the police
or the findings of the Railway Ins-
pector?

The Minister of Railways (Shrl
Jagjivan Ram): No, no; police inves-
tigation means investigation about
those persong unknown who are res-
ponsible for the removal of fish plates,
bolts, ete,

Shri T. B. Vittal Rao: Could I know
if anybody has been apprehended?

Shri Jagjivan Ram: Not yet.
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Upper Sileru Project
Shri Surendranath

Dwivedy:
| Shri B, C. Mullick:

+
Shr Chintamoni Panigrahi:
*255,

Will the Minister of Irrigation and
Power be pleased to refer to the reply
given to Starred Question No. 618 on
the 17th August, 1961 and state:

(a) whether the Chief Engineers of
both the States of Orissa and Andhra
Pradesh have discussed and reported
on the height of the weir relating to
the Hydro-electric Project across
Sileru at Guntavada;

(b) whether the Orissa Government
have agreed to the proposal of the
Andhra Pradesh Government; and

fc) if so, what are the details of the
agreement?

The Deputy Minister of Irrigatiom
and Power (Shri Hathi): (a) and (b).
No; Sir.

ic) Does not arise.

Shri Chintamoni Panigrahi: May I
know whether there was any discus-
sion by the Planning Commission and
the Ministry of Irrigation and Power
with the two Chief Ministers with re-
gard to this project and also the
height of the weir; if so, what was
the decision reached?

Shri Hathi: There was a decision
last month with regard to this project
when both the Chiet Ministers agreed
that the matter might be referred to
Shri Trivedi, Member of the Planning
Commission, for final decision as to
what should be the site,  But ulti-
mately it was thought proper that a
team consisting of the officers of the
Irrigation and Power Ministry and
the Planning Commission should exa-
mine the estimates, the sites etc., and
then we should take a final decision.

Shri Chintamoni Pamigrahi: May I
know when this team of engineers is
expected to visit the States and to
finalise its decision?

Shri Hathi: This team of officers





